IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :01-03-2025
Date : 01.03.2025

BLAPL- Dtd. (Seat
1 16672/2025/01.03.2025 1258/2025 B.S.SWAIN c.0. 5025- No-)
02-24
Order
BLAPL- Dtd. _ (Seat
2 16675/2025(01.03.2025 1355/2025 BP TANGA c.0. 5025 BAIL-1 No-4)
02-25
Order
(Seat
BLAPL- Dtd.
3 16681/2025/01.03.2025 1376/2025 B S SWAIN C.0. 5025 BAIL-1 Tg;
02-25
Order
(Seat
BLAPL- Dtd.
4 16682/2025/01.03.2025 1361/2025 B S SWAIN C.O. 5025 BAIL-1 Tg;
02-25
Order
(Seat
CRLA- COURT |Dtd.
5 16683/2025/01.03.2025 220/2025 A.K BEHERA C.0. NO. 3 12025 Tg;
02-25
Order
(Seat
BLAPL- COURT |Dtd.
6 16687/2025/01.03.2025 1369/2025 B.N.SAHU c.o. NO. 3 12025- Tg;
02-25
Order
(Seat
BLAPL- COURT |Dtd.
7 16688/2025/01.03.2025 1371/2025 B.N.SAHU c.0. NO. 3 12025- Tg;
02-25
WP (C) - COURT giier WRIT (Seat
8 16689/2025/01.03.2025 5908/2025 A. K. SWAIN c.0. 28. 2025- BRANCH-4 22;
03-21
ABLAPL- COURT giier (Seat
9 16690/2025/01.03.2025 B. N. SAHU C.0. NO. 2 : No-
830/2025 OLD 2025- 46)
02-24
ABLAPL- COURT gijer (Seat
10 |16691/2025/01.03.2025 JR BISWAL c.0. NO. 2 i No-
12290/2024 2025-
OLD 02-25 46)




WP (C) - COURT giger giiECH (Seat
11 |16693/202501.03.2025 |3-0=) 0, [NC ROUT ggb 2 |00 (DTVTSTON TS;)
02-28  |BENCH-3)
Order
COURT
BLAPL- Dtd. (Seat
12 |16694/202501.03.2025 |, 7, |JADUNATH PRADHAN gib 2 |oos-  [BAIL-1 Noce)
02-25
Order
COURT
BLAPT,~ Dtd. (Seat
13 |16696/202501.03.2025 |0 © , |JADUNATH PRADHAN ggb 2 |o9e_ Noo o)
02-25
Order
COURT
CONTC- Dtd. (Seat
14 |16697/202501.03.2025 |¢700=7  |DILLIP SAMAL ggb 2 |5 o9s- Noce)
02-21
SLAPL- COURT giier (Seat
15 [16698/202501.03.2025 ANITA SAHOO NO. 2 . BATL-1 No-
1398/2025 oLp  [2025- 1)
02-25
SLAPL. COURT giier (Seat
16 |16699/2025|01.03.2025 P. K. BEHERA NO. 2 . No-
8293/2024 orp  [2025- o)
02-25
SLAPL- COURT giger (Seat
17 [16700/202501.03.2025 C. R. KAR NO. 2 . No-
8309/2024 oLp | [2025- o)
02-25
WP (C) - COURT gijer giiECH (Seat
18 |16703/202501.03.2025 | o o> o DD MOHANTY ggb 2 |oos_ (DTVISTON Ti;)
02-24  |BENCH-2)
CRLMA- COURT giier (Seat
19 [16704/202501.03.2025 K. SAHOO NO. 2 . No-
218/2024 orp  |2025- 115)
02-25
Order
20 |16706/2025/01.03.2025 [ME(C)- PC DAS ESURg btd. WRIT ésfat
SV 34529/2022 © ©12025-  |BRANCH-6 |.°
OLD 25)
02-13
CRLMA- COURT giier (Seat
21 |16707/2025/01.03.2025 K. SAHOO NO. 2 . No-
217/2024 oLp  [2025- 29)
02-25
court |Order (Seat
22 116708/202501.03.2025 |"E(©)~ RK SWAIN No. 2 Ptd- WRIT No-
e 34529/2022 * “12025-  |BRANCH-6
OLD 25)
02-13
WP (C) - COURT giier giiECH (Seat
23 |16709/2025(01.03.2025 |[oac’> o D D MOHANTY ggb 2 |o9e_ (DTVISTON Ti;)
02-24  |BENCH-2)
WP (C) — COURT |Order WRIT (Seat
24 [16711/202501.03.2025 | oo.”° . DD MOHANTY NO. 2 |Dtd. BRANCH  No-
OLD  |2025- (DIVISTON |115)




02-24  |BENCH-2) |
WP (C) - COURT giger giiECH (Seat
25 [16712/202501.03.2025 |, . o |D D MOHANTY ggb 2 o9 (DTVTSION ng)
02-24  |BENCH-3)
WP (C) - COURT giier giiECH (Seat
26 [16714/202501.03.2025 |3/o. . DD MOHANTY gib 2 |5 o0s- (DTVTSTON ?8;)
02-24  |BENCH-1)
WP (C) - COURT giier giiECH (Seat
27 [16715/202501.03.2025 |3/ =) . |D D MOHANTY ggb 2 |09 (DIVISION ng)
02-24  |BENCH-1)
WP (C) - COURT giier giiECH (Seat
28 [16716/2025(01.03.2025 |30 ", DD MOHANTY ggb 2 ogs_ (DTVISTON ng)
02-24  |BENCH-1)
WP (C) - COURT giier giiECH (Seat
29 [16718/202501.03.2025 |} 5> o |D D MOHANTY ggb 2 o9 (DIVISION Ti;)
02-24  |BENCH-2)
WP (C) - COURT giier giiECH (Seat
30 |16719/202501.03.2025 |)go70 0 o DD MOHANTY ggb 2 ogs_ (DTVISTON Tgi)
02-24  |BENCH-1)
S~ COURT giger (Seat
31 [16720/202501.03.2025 B. C. PANDA NO. 2 : No-
1248/2025 oLp 2025~ Lo1)
02-24
WP (C) - COURT giier giiECH (Seat
32 |16721/202501.03.2025 |/, 00’ o |D D MOHANTY ggb 2 |y o9s- (DTVTSION TTI)
02-24  |BENCH-2)
WP (C) - COURT giier giiECH (Seat
33 [16722/2025(01.03.2025 |1, o~ - DD MOHANTY ggb 2 |5 09s- (DTVTSION Til)
02-24  |BENCH-2)
WP (C) - COURT giier giiECH (Seat
34 |16724/202501.03.2025 |J- 70 . DD MOHANTY ggb 2 |oon_ (DIVTSTON ?8;)
02-24  |BENCH-1)
WP (C) - COURT giier giiECH (Seat
35 |16725/202501.03.2025 |go)- o . |D D MOHANTY ggb 2 | o9s- (DTVTSION ng)
02-24  |BENCH-1)
WP (C) - COURT giier giiECH (Seat
36 [16727/2025(01.03.2025 |70’ o DD MOHANTY ggb 2 | oos- (DTVTSTON TS;)
02-24  |BENCH-1)
WP (C) - COURT giier giiECH (Seat
37 |16728/202501.03.2025 |/L o7 0 o |D D MOHANTY ggb 2 |y o9n- (DIVTSION ng)
02-24  |BENCH-1)
WP (C) - COURT |Order WRIT (Seat
38 |16730/2025(01.03.2025 |12527° . [B. SAMAL vo. 2 lbeg. RANCH-6 N




OLD |2025- 16)
02-24
WP (C) - COURT giier giiECH (Seat
39 [16731/2025(01.03.2025 |- . D D MOHANTY ggb 2 ogs_ (DTVTSTON ng)
02-24  |BENCH-1)
WP (C) - COURT giger giiECH (Seat
40 |16732/2025(01.03.2025 |7,52° . DD MOHANTY gib 2 |50a_ (DTVISTON ?ii)
02-24  |BENCH-2)
WP (C) - COURT giier giiECH (Seat
41 [16734/2025(01.03.2025 |70 o . D D MOHANTY ggb 2 ogs_ (DTVISTON ??;)
02-24  |BENCH-2)
WP (C) - COURT gijer gEiECH (Seat
42 |16735/2025(01.03.2025 | co o0 DD MOHANTY ggb 2 |50e_ (DTVISTON Tig)
02-24  |BENCH-3)
WP (C) - COURT giger WRIT (Seat
43 |16736/202501.03.2025 (.0 . [B. SAMAL ggb 2 loos-  |BRANCH-8 Zi;
02-24
WP (C) - COURT gijer gEiECH (Seat
44 [16738/2025(01.03.2025 |7’ . D D MOHANTY ggb 2 | yoos_ (DTVISTON Ti;)
02-24  |BENCH-2)
WP (C) - COURT giger giiECH (Seat
45 |16739/2025/01.03.2025 ;¢ 7" o DD MOHANTY ggb 2 ogs_ (DTVISTON ng)
02-24  |BENCH-1)
WP (C) - COURT gijer (Seat
46 116740/2025/01.03.2025 S. K. BISWAL NO. 2 : No-
25168/2024 onp | [2025- 106)
02-21
WRIT
47 116741/202501.03.2025 |"E(C)- D D MOHANTY EgURg BRANCH gsfat
U 7417/2023 o (DIVISION 181)
BENCH-1)
WP (C) - COURT gijer giiECH (Seat
48 |16742/2025/01.03.2025 7418/2023 DD MOHANTY ggb 2 2025 (DIVISION TSI)
02-24  |BENCH-1)
S~ COURT giier (Seat
49 |16744/2025/01.03.2025 |7 o=l o, |S. PANIGRAHI TZ. 09 TSI)
03-04
WP (C) - COURT giier giiECH (Seat
50 |16745/2025/01.03.2025 7839/2023 D D MOHANTY TZ. 2025 (DIVISION ng)
02-24  |BENCH-1)
WP (C) - COURT giier giiECH (Seat
51 [16746/2025(01.03.2025 |cooo’ o DD MOHANTY TZ. 09 (DTVISTON ?ié)
02-24  |BENCH-3)
52 |16748/2025(01.03.2025 WP (C)- D D MOHANTY ICOURT |order  |[WRIT |(Seat




6745/2023 NO. |Dtd. BRANCH No-
14 2025- (DIVISION |117)
02-24  |BENCH-3)
S~ COURT giier (Seat
53 |16750/202501.03.2025 |oo 00 R. ROUTRAY Tz. 09 Ti;)
02-24
WP (C) - COURT giier WRIT (Seat
54 ]16753/2025|01.03.2025 1721/2025 R. ROUTRAY Tz. 2025- BRANCH-7 Tg;
02-24
Order
COURT
MATA- Dtd. FIRST (Seat
55 |16754/2025|01.03.2025 117/2015 B MISHRA NO. o ioe_ APPEAL No—6)
22
02-28
Order
56 |16756/202501.03.2025 |"E(C)~ N. NAYAK ESURT btd. WRIT ésfat
e 4983/2025 | 0 5 [2025-  |BRANCH-4 33)
02-24
Order
COURT
MATA- Dtd. FIRST (Seat
57 [16757/2025/01.03.2025 |00 o o PANDA NO. ool LapomaL Noee)
22
02-28
WP (C) - COURT giier WRIT (Seat
58 [16758/2025(01.03.2025 | o0 . N. NAYAK gg. 2095-  |BRANCH-3 Tg;
02-24
B (C) COURT gijer (Seat
59 [16759/2025(01.03.2025 |0, . K. JATI 22. 02— Tg;
02-25
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
60 |16760/2025(01.03.2025 |77 0", o, |J D MUDULI w6, 7 logs- (DTVISTON Tgl)
02-28  |BENCH-3)
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
61 |16761/2025(01.03.2025 |ooo0 0 . K. JATI vo. 7 boss-  |eRancH-4 SZ)
02-25
Order
(Seat
WP (C) - COURT |Dtd. ©
62 [16762/202501.03.2025 |c o000 . K. JATT w6, 7 logs- SZ)
02-25
Order
(Seat
WP (C) - COURT |Dtd. ©
63 |16763/2025(01.03.2025 | .00 . K. JATI vo. 7 2025 ZZ)
02-25
S~ COURT giier (Seat
64 |16764/2025(01.03.2025 PATTANATK NO. 3 : No-
5461/2025 oLp  |2025- se)
03-27
S~ COURT giier (Seat
65 |16765/2025/01.03.2025 |7 o000, JAYSTNGH ggb 3 ogs- ﬁz;

02-25




Order

(Seat
WP (C) - COURT |Dtd.
66 |16766/202501.03.2025 |o07 >0 C. MOHANTY ro. 6 2025 ZZ)
03-12
Order WRIT
WP (C) - COURT |Dtd. Brance | (5€at
67 |16767/202501.03.2025 |So, 70, K. C. TRIPATHY vo. 612025~ | (prvisTon TTB)
02-28  |BENCH-2)
S~ COURT giier (Seat
68 116768/202501.03.2025 C. RANA NO. 3 : No-
5461/2025 oLy [2025- 170)
03-27
ABLADL COURT giger (Seat
69 116769/202501.03.2025 S NAYAK NO. 3 : No-
1919/2025 orp  [2025- 170)
02-28
ABLAPL- COURT giier (Seat
70 |16770/202501.03.2025 S NAYAK NO. 3 : No-
1917/2025 oLp  [2025- 10)
02-28
Order
COURT (Seat
ABLAPL-  |GYANENDRA Dtd.
71 [16771/2025(01.03.2025 |00t e SWATN NO. 3|, 5s. No-
OLD 110)
02-28
ABLAPL- COURT giger (Seat
72 |16773/2025(01.03.2025 |12 |I PANDA Tg. 026 Tf5>
02-28
— COURT gijer (Seat
73 |16774/202501.03.2025 P. K. DUTTA NO. : No-
340/2025 o |2025- 170)
02-21
ABLAPL- COURT giier (Seat
74 |16775/2025(01.03.2025 [ c 0 [T PANDA TS. 02 |BATL-2 TS;
02-28
Order
COURT
ABLAPL- Dtd. (Seat
75 |16777/2025(01.03.2025 |2 " |BR SENAPATI ?2' 2095  [BAIL-1 | °%2
02-25
Order
COURT
CONTC- Dtd. (Seat
76 |16778/2025(01.03.2025 | oo ooo . [K. K. NATH TS. 095 Noee)
02-21
ABLAPL- COURT gijer (Seat
77 |16779/202501.03.2025 (/o0 HK TRIPATHY TS. 095 |BAIL-2 T;;
02-24
oJc- COURT giier WRIT (Seat
78 16803/2025(01.03.2025 |20 o0 K SAHOO NO.  |Joos.  lmmancHes NO-
17 22)
02-28
COURT |Order MISC.
79 |16805/2025(01.03.2025 30900 |7 DEHURY NO.  |Dtd. APPEAL éifgf
17 [2025-  |SEC.




02-24

Order
COURT
MACA- Dtd. (Seat
80 116806/2025/01.03.2025 29/2025 P K LENKA Tg. 2025 No-6)
02-21
Order
COURT MISC.
MACA- Dtd. (Seat
81 116807/2025/01.03.2025 482/2024 S SWAIN TS. 2025- égiEAL No-7)
02-24 .
Order
COURT
MACA- Dtd. (Seat
82 116808/2025/01.03.2025 1183/2024 S SWAIN Tg. 2025 No-7)
02-20
Order
COURT
MACA- Dtd. (Seat
83 116809/2025(01.03.2025 1183/2024 J DEHURY TS. 5025- No-7)
02-20
Order
COURT
MACA- Dtd. (Seat
84 116811/2025/01.03.2025 205/2025 D SAMAL Tg. 5025 No-7)
02-21
Order
COURT
MACA- Dtd. (Seat
85 116812/2025(01.03.2025 205/2025 S SWAIN TS. 5025- No-7)
02-21
Order
COURT
CONTC- Dtd. (Seat
86 116813/2025/01.03.2025 6229/2024 G C JENA TS. 2025- No-7)
02-25
Order
COURT
CONTC- Dtd. (Seat
87 116815/2025/01.03.2025 6229/2024 G C JENA TS. 5025- No-7)
02-25
Order
COURT
CONTC- Dtd. (Seat
88 116816/2025/01.03.2025 7511/2024 B SAMAL TS. 2025 No-7)
02-28
Order
COURT
CONTC- Dtd. (Seat
89 116817/2025/01.03.2025 7509/2024 K K NATH TS. 2025- CONTEMPT No-3)
02-28
Order
COURT
WP (C) - Dtd. (Seat
90 116818/2025/01.03.2025 28847/2024 P K MISHRA TS. 2025 No-3)
02-28
Order
COURT
WP (C) - Dtd. (Seat
91 116819/2025/01.03.2025 30440/2024 S DAS TS- 2025 No-3)
02-25
Order
COURT
WP (C) - Dtd. (Seat
92 116820/2025/01.03.2025 5822/2025 K PARIDA TS. 2025 No-3)
02-28
WP (C) - COURT |Order WRIT (Seat
93 116821/2025/01.03.2025 5797/2025 B SAMAL NO. Dtd. BRANCH No-




17 2025- (DIVISION [109)
02-25 BENCH-2)
Order
CRLA- COURT |Dtd. CRIMINAL |(Seat
94 116822/2025/01.03.2025 258/2023 | K SARANGI No. 7 |ro2s- ADDEAL No-9)
04-07
Order WRIT (Seat
WP (C) - TUSHAR KANTA COURT |Dtd. BRANCH -
95 |[16823/202501.03.2025 5700/2025 |NAYAK NO. 7 [2025- (DIVISION ?88)
02-28 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. -
96 116824/2025/01.03.2025 582772025 K PARIDA N 7 |ro2s- ?88)
02-28
Order
(Seat
WP (C) - COURT |Dtd. WRIT "
97 116825/2025/01.03.2025 5824/2025 | PARIDA No. 7 |roas- BRANCH-5 gg)
02-28
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
98 |16826/202501.03.2025 5696/2025 |T SWAIN 0. 7 l2025- (DTVISTON Tgé)
02-28 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. WRIT "
99 116827/2025/01.03.2025 575072025 |S K PARIDA 0. 7 |2025- BRANCH-3 Tg)
02-28
Order
(Seat
WP (C) - COURT |Dtd. -
100 |16828/202501.03.2025 5802/2025 |J LENKA o e Tg)
02-28
Order
WP (C) - TUSHAR KANTA COURT |Dtd. (Seat
101 |16829/2025(01.03.2025 5522/2025 |NAYAK O Tg;
02-28
Order
(Seat
WP (C) - COURT |Dtd. WRIT "
102 |16830/202501.03.2025 562672025 |T SWAIN No. 7 |roas- BRANCH-4 22)
02-28
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
103 |16831/2025/01.03.2025 5552 /2025 |T SWAIN Mo 7 |ro2s- BRANCH-g |NO
41)
02-28
Order
WP (C) - MANOJA KUMAR COURT |Dtd. WRIT (Seat
104 116832/202501.03.2025 5638/2025 |KHUNTIA NO. 7 |12025- BRANCH-1 |No-4)
02-28
Order
(Seat
WP (C) - COURT |Dtd. WRIT "
105 |16833/2025/01.03.2025 5508 /2025 |° K MOHANTY Mo 7 |ro2s- BRANCH-g [NO
16)
02-28
Order WRIT
WP (C) - COURT |Dtd BRANCH (Seat
106 116834/2025/01.03.2025 508472025 |J LENKA No. 7 |roas- (DIVISION TSI)
02-28 BENCH-1)
1107 |16835/2025(01.03.2025 WP (C) - D K MOHANTY ICOURT |order  |[WRIT |(Seat




5509/2025 NO. 7 |Dtd. BRANCH-8 |[No-
2025- 41)
02-28
Order
(Seat
WP (C) - COURT |Dtd. _
108 |16836/2025/01.03.2025 5589/2025 SHARMISTHA SAMAL NO. 7 |12025- Si)
02-28
Order
(Seat
WP (C) — COURT |Dtd. WRIT _
109 |16837/2025/01.03.2025 9913/2022 K.C.SATAPATHY NO. 7 12025- BRANCH-3 No
28)
02-25
Order
(Seat
WP (C) - COURT |Dtd. _
110 |16838/2025/01.03.2025 5538/2025 S P SAMANTA NO. 7 12025- gg)
02-28
Order
(Seat
ABLAPL- COURT |Dtd.
111 /16839/2025/01.03.2025 1923/2025 S. CHOUDHURY NO. 7 |2025- BAIL-2 Tg;
02-28
Order
WP (C) — RABI NARAYAN COURT |Dtd. WRIT (Seat
1121]16840/2025)01.03.2025 5608/2025 |PANDA NO. 7 |2025- BRANCH-1 |[No-4)
02-28
Order
WP (C) — COURT |Dtd. WRIT (Seat
113 1/16841/2025/01.03.2025 5626/2025 T SWAIN NO. 7 |12025- BRANCH-1 No-4)
02-28
Order
COURT
ABLAPL- DINESH KUMAR Dtd. (Seat
114 |16842/2025/01.03.2025 1918/2025 |DALAT NO. 2025- No-4)
17
04-08
Order
COURT
CRLMC- DINESH KUMAR Dtd. (Seat
115 /16843/2025/01.03.2025 3406/2024 |DALAT NO. 2 2025- No-4)
OLD
02-24
Order
COURT
ABLAPL- Dtd. (Seat
116 {16845/2025/01.03.2025 1938/2025 JADUNATH PRADHAN gib 2 5025- No-4)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
117 |16846/2025/01.03.2025 |50 oo |JADUNATH PRADHAN 1;2 2025 No—4)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
118 |16847/2025/01.03.2025 1935/2025 JADUNATH PRADHAN TS. 5025- No-4)
02-28
Order
COURT
CRLMC- DINESH KUMAR Dtd. (Seat
119 116848/2025/01.03.2025 3518/2024 |DALAT NO. 2 5025- No-4)
OLD
02-24
Order
COURT
ABLAPL- Dtd. (Seat
120 116849/2025/01.03.2025 1952/2025 SN GAYA gib 2 2025- No-4)

02-28




COURT

Order

ABLAPL- Dtd. (Seat
121 [16850/2025/01.03.2025 [0S, . |SN GAYA ggb 2 |00 Noed)
02-28
Order
COURT
ABLAPL- Dtd. B (Seat
122 [16851/2025/01.03.2025 [o20°> | BARIK gib 2 |ops-  [BAIL-2 Nocs)
02-24
Order
COURT
ABLAPL- Dtd. (Seat
123 |16852/2025(01.03.2025 oo, |JP KAR ggb 2 |o9s.  [BAIL-1 Noco)
02-24
Order
COURT
ABLAPL- Dtd. (Seat
124 |16853/202501.03.2025 200, 7 T MISHRA gib 2 |5 o9s- Noce)
02-24
Order
COURT
ABLAPL- Dtd. (Seat
125 |16854/2025 01.03.2025 (-2 0 |BB MALLICK ggb 2 o9 Noco)
02-25
Order
COURT
ABLAPL- Dtd. (Seat
126 |16855/2025/01.03.2025 o7 ,°" . |CK ROUT gib 2 ogs_ Noce)
02-25
Order
COURT
ABLAPL- Dtd. B (Seat
127 |16856/202501.03.2025 |02 " N SAHOO gib 2 | o9s.  [BAIL-1 Noco)
02-25
Order
COURT
ABLAPL- Dtd. (Seat
128 |16857/202501.03.2025 [/ " |DP DASH gib 2 |ooon_ Noco)
02-25
ABLAPL- COURT giier (Seat
129 [16858/202501.03.2025 P.K.LENKA NO. 2 : BATL-2 No-
222/2025 oLp [2025- -
01-09
ABLAPL- COURT gijer (Seat
130 [16859/2025 01.03.2025 S.K.DASMOHAPATRA NO. 2 . No-
13052/2024 oLp 12024- s
11-27
court |Order (Seat
131 |16860/2025(01.03.2025 |"E{C)~ SM SINGH No. 2 [PEd- WRIT No-
U 5882/2025 © ©12025-  |BRANCH-3 |-
OLD 13)
02-28
ABLAPL- COURT gijer (Seat
132 |16861/2025(01.03.2025 A.SUNDARAY NO. 2 : No-
445/2025 oLy |2025- 19
01-16
S~ COURT gijer (Seat
133 |16862/202501.03.2025 SM SINGH NO. 2 : No-
5879/2025 oLp  [2025- )
02-28
COURT |Order
134 |16863/2025(01.03.2025 |[ABLAPL- A.SUNDARAY NO. 2 |Dtd. BATL-1 (Seat
329/2025 orn - |roas- No-1)




01-13

Order
COURT
ABLAPL- Dtd. (Seat
135 (16864/2025/01.03.2025 9923/2024 S.SAHOO ggb 2 2024 No-1)
09-18
Order
COURT
ABLAPL- Dtd. (Seat
136 116865/2025/01.03.2025 11144/2024 S .SAHOO gib 2 2024 No-1)
12-20
Order
COURT
ABLAPL- Dtd. (Seat
137 |16866/2025/01.03.2025 611/2025 M.DAS ggb 2 5025- No-1)
01-20
Order
COURT
BLAPL- Dtd. (Seat
138 |16867/2025/01.03.2025 11391/2024 R DAS gib 2 5025- No-1)
02-28
Order
COURT
BLAPL- Dtd. (Seat
139 116868/2025/01.03.2025 11391/2024 KSHITISH ggb 2 5025- No-1)
02-28
Order
ABLAPL- COURT |Dtd. _ (Seat
140 |16869/2025/01.03.2025 2811/2020 S R BARIK NO. 6 12020 BAIL-2 No-9)
03-18
Order
ABLAPL- GYANA RANJAN COURT |Dtd. (Seat
141 116870/2025/01.03.2025 1920/2025 |DHAL NO. 6 12025- No-9)
02-28
Order
CRLMC- DILLIP KUMAR COURT |Dtd. (Seat
142 |16873/2025/01.03.2025 2734/2024 |JENA NO. 6 |2025- No-9)
02-24
Order
CRLMC- DILLIP KUMAR COURT |Dtd. (Seat
143 116874/2025/01.03.2025 2733/2024 |JENA NO. 6 12025- No-9)
02-24
Order
CRLMC- DILLIP KUMAR COURT |Dtd. (Seat
144 116875/202501.03.2025 2729/2024 |JENA NO. 6 |2025- No-9)
02-24
Order
COURT
CRLMC- DILLIP KUMAR Dtd. (Seat
145 |16876/2025/01.03.2025 2732/2024 |JENA NO. 2 2025 No-9)
OLD
02-24
Order
COURT
ABLAPL- Dtd. (Seat
146 |16877/202501.03.2025 7546/2024 (CRNESH SAHOO lfg 2024 No-9)
08-28
Order
COURT
ABLAPL- SRINIBASH Dtd. (Seat
147 |16878/2025/01.03.2025 899/2025 MOLANTY NO. 5025- BAIL-2 No-7)
17
02-28
ABLAPL- COURT |Order (Seat
148 |16879/2025/01.03.2025 1999/2025 DILLIP SAMAL NO. Dtd. BAIL-2 No-—




17 2025- 17)
02-28
ABLAPL- COURT giier (Seat
149 16880/2025/01.03.2025 1934/2025 A. MOHANTY Tg. 5025- Tg;
02-28
ABLAPL- COURT giger (Seat
150 [16881/2025/01.03.2025 2001/2025 P.K MOHANTY T?. 2025- Tg;
04-23
Order
COURT
ABLAPL- Dtd. (Seat
151 |16882/2025/01.03.2025 1943/2025 H. K. PATRA TS. 5025- BAIL-1 No-1)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
152 |16883/2025/01.03.2025 1960/2025 SUMAN MITRA TS. 5025- No-1)
02-28
COURT
ABLAPL- (Seat
153 |16884/2025/01.03.2025 2002/2025 M R SAHOO TS. No-1)
Order
COURT
WP (C) - Dtd. (Seat
154 |16885/2025/01.03.2025 5813/2025 S.K.BEHERA gib 2 9999— No-1)
12-31
Order
COURT
ABLAPL- Dtd. B (Seat
155 116886/20251(01.03.2025 2003/2025 P K MOHANTY TS. 2025 BAIL-1 No-2)
04-09
Order
COURT
ABLAPL- Dtd. (Seat
156 {16887/2025/01.03.2025 3988/2024 B DAS gib 2 5025- No-2)
02-25
Order
COURT
ABLAPL- Dtd. B (Seat
157 116888/2025/01.03.2025 2004/2025 S K AHESAN gib 2 5025— BAIL-2 No-8)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
158 [16889/2025/01.03.2025 1966/2025 P. R. SWAIN TS. 2025- No-8)
02-28
Order
COURT
ABLAPL- BYOMAKESH Dtd. (Seat
159 {16890/2025/01.03.2025 11842/2024 TRIPATHY NO. 2 5025- No-8)
OLD
02-25
Order
COURT
ABLAPL- Dtd. (Seat
160 116891/2025/01.03.2025 2008/2025 DIBAKAR SAMAL gib 2 2025- No-8)
02-28
Order
COURT
ABLAPL- BYOMAKESH Dtd. (Seat
161 {16892/2025/01.03.2025 11657/2024 TRIPATHY NO. 2 5025- No-8)
OLD
02-25
ABLAPL- COURT |Order (Seat
162 {16893/2025/01.03.2025 1996/2025 DILLIP SAMAL NO. 2 IDtd. No-8)




OLD  |2025-
02-28
Order
COURT
ABLAPL-  |SRIKANT KUMAR Dtd. (Seat
163 116894/2025|01.03.2025 2005/2025 |BARTK NO. 2 2025 No-8)
OLD
02-28
Order
COURT (Seat
ABLAPL-  |NARENDRA KUMAR Dtd.
164 116895/2025/01.03.2025 11116/2024 LENKA gib 2 2025- BAIL-2 Tg;
02-25
Order
COURT
ABLAPL- Dtd. (Seat
165 |16896/2025|01.03.2025 13979/2024 A. K. BEHERA ggb 2 5025- BAIL-2 No-9)
02-24
Order
COURT
ABLAPL- Dtd. (Seat
166 [16897/202501.03.2025 150070 o, A. K. BEHERA gib 2 Soan- No-9)
02-24
Order
COURT
ABLAPL- Dtd. (Seat
167 (16898/2025(01.03.2025 13921/2024 A. K. BEHERA ggb 2 5025- No-9)
02-24
Order
COURT
ABLAPL- Dtd. (Seat
168 |16899/2025/01.03.2025 [0 |A. K. BEHERA 1;%.3 2 ogs_ Noes)
02-24
Order
COURT (Seat
WP (C) - GAGAN BIHARI Dtd. WRIT N
169 116900/2025|01.03.2025 5556/2025 |STINGH NO. 2 2025- BRANCH-3 No
OLD 13)
02-25
ABLAPL- COURT gijer (Seat
170 [16901/2025(01.03.2025 JADUNATH PRADHAN NO. . BAIL-2  No-
1950/2025 17 2025- 16)
02-28
ABLAPL- COURT giier (Seat
171 116902/2025|01.03.2025 1998/2025 JADUNATH PRADHAN ?S. 5025- T2;
02-28
ABLAPL- COURT gijer (Seat
172 [16903/2025(01.03.2025 BN SATAPATHY NO. 2 . BAIL-1  No-
10907/2024 OLD 2025- 13)
02-25
Order
COURT (Seat
ABLAPL-  |DINESH KUMAR Dtd.
173 116904/2025|01.03.2025 916/2025 DALAT ggb 2 2025 Tg;
02-28
ABLAPL. COURT gijer (Seat
174 116905/2025(01.03.2025 RK BARIK NO. 2 : No-
2007/2025 OLD 2025- 13)
02-28
Order
COURT
ABLAPL-  |SRIKANT KUMAR Dtd. (Seat
175 |16906/2025|01.03.2025 490/2025 BARTK NO. 2 2025 BAIL-1 No-4)
OLD
02-24
1176 |16907/2025(01.03.2025 |ABLAPL-  |RK BARIK (COURT |order |(Seat




1965/2025 NO. 2 |Dtd. No-4)
OLD 2025-
02-28
Order
COURT
ABLAPL- Dtd. (Seat
177 116908/2025/01.03.2025 1936/2025 PS DAS gib 2 2025 No-4)
02-28
Order
COURT
ABLAPL- SRIKANT KUMAR Dtd. (Seat
178 116909/2025/01.03.2025 14420/2024 BARTK NO. 2 5025- No-4)
OLD
02-24
Order
COURT
ABLAPL- JAYAKRISHNA Dtd. (Seat
179 116910/2025/01.03.2025 1925/2025 |[MOHAPATRA NO. 2025 No-4)
17
02-28
Order
180 |16911/2025(01.03.2025 |"E{C)- DILLIP SAMAL ESURT Dtd. (Seat
: : 5572/2025 17' 2025- No-4)
02-25
Order
COURT
ABLAPL- Dtd. (Seat
181 /16912/2025/01.03.2025 1926/2025 B SWAIN TS. 2025~ No-4)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
182 116913/2025/01.03.2025 1933/2025 PK JENA TS. 5025 No-4)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
183 116914/2025/01.03.2025 1942/2025 PK MOHANTY TS. 2025- No-4)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
184 116915/2025/01.03.2025 1946/2025 B SAHOO ?2. 2025 No-4)
02-28
Order
COURT
ABLAPL- Dtd. B (Seat
185 (16916/2025/01.03.2025 1949/2025 MR SAHOO ?S. 5025- BAIL-1 No-2)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
186 116917/2025/01.03.2025 1951/2025 A PATTANAIK TS. 2025- No-2)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
187 |16918/2025/01.03.2025 1957/2025 JP KAR TS. 2025 No-2)
02-28
Order
COURT
ABLAPL- Dtd. (Seat
188 116919/2025/01.03.2025 1964/2025 R SETHI TS- 2025- No-2)
02-28
Order
COURT (Seat
ABLAPL- JAYAKRISHNA Dtd.
189 116920/2025/01.03.2025 1967/2025 MOHAPATRA TS. 2025- BAIL-2 Tz;

02-28




Order

COURT (Seat
ABLAPL- Dtd.
190 116921/2025/01.03.2025 1995/2025 NK ROUT C.O. Tg. 2025 TZ;
02-28
WP (C) - COURT giger WRIT (Seat
191 116922/2025/01.03.2025 5383/2025 M R SAHOO C.O. TS. 2025- BRANCH-6 ?Z;
02-28
WP (C) - COURT giier giiECH (Seat
192 116923/2025/01.03.2025 5271/2025 M R SAHOO C.O. Tg. 2025 (DIVISION Tg;)
02-28 BENCH-1)
Order
(Seat
WP (C) - Dtd. WRIT ©
193 |16673/2025/01.03.2025 |1/ o0"  , IMANOJ KUMAR RANA GENERAL sooa-  |lmancaog NO
42)
05-20
Order
(Seat
WP (C) - Dtd. WRIT ©
194 |16674/202501.03.2025 |Z 027" MANOJ KUMAR RANA (GENERAL 024-  |BRANCH-6 gg)
02-13
Order
WPC (OA) - Dtd. (Seat
195 |16676/2025/01.03.2025 |1 5 -0 MANOJ KUMAR RANA GENERAL 20924~ |0A Branch | oo
07-02
Order
BLAPL- Dtd. (Seat
196 |16677/2025 01.03.2025 | /"0 PRASANTA PRADHAN [GENERAL 09 Neot)
02-24
Order
MATA- GIRISH KUMAR Dtd. FIRST (Seat
197 116678/2025/01.03.2025 184/2023 SUNDARAY GENERAL 2025- APPEAL No-4)
02-11
Order
ABLAPIL- Dtd. (Seat
198 |16679/2025(01.03.2025 77" " |HAREKRUSHNA DASH|GENERAL 095 Nood)
02-05
CRLLP- gijer (Seat
199 |16680/2025(01.03.2025 SUMANT SAHU GENERAL : BATL-2 No-
44/2012 2025- 12)
02-19
Order
ABLAPL- RAJENDRA NARAYAN Dtd. (Seat
200 |16684/2025(01.03.2025 1931/2025 ROUT GENERAL 2025 Tg;
02-28
Order
ABLAPIL- UMA SHANKAR ptd (Seat
201 |16685/20251(01.03.2025 1955/2025 |PATEL GENERAL 2025- BAIL-2 TZ;
02-28
Order
(Seat
WP (C) - Dtd. WRIT ©
202 [16686/2025 |01.03.2025 |/ 000’ MANOJ KUMAR RANA (GENERAL S e
12)
02-24
Order (Seat
ABLAPL- RAJESH KUMAR
203 /16795/20251(01.03.2025 488/2025 MAHAPATRA GENERAL Sggé_ T;;




01-16

Order (Seat
WP (C) - RAJESH KUMAR Dtd.
204 [16810/2025 |01.03.2025 [0 070 o | A GENERAL 09 No
12)
02-28
CRLMC- giier (Seat
205 [16814/2025(01.03.2025 |7 "~ |DEBA KUMAR RATH |GENERAL 09 T;;
02-19
CRLMC- CRIMINAL |(Seat
206 [16692/2025(01.03.2025 |, o""" - |S BEHERA GENERAL rac NoeT)
ABLAPL- (Seat
207 116695/2025|01.03.2025 R K SAMANTARAY |GENERAL BATL-2 No-
1898/2025 19)
(Seat
ABLAPL-
208 [16701/2025 |01.03.2025 ([0 " M K MOHANTY GENERAL Tg;
WRIT
(Seat
WP (C) - BRANCH ©
209 [16702/2025|01.03.2025 |/o 00 oK C TRIPATHY GENERAL (DTVISTON Tzl)
BENCH-3)
(Seat
WP (C) - WRIT ©
210 [16705/2025 |01.03.2025 |/ o0’ 0o |G N SETHI GENERAL R ANCHT Tg)
_ (Seat
211 |16710/202501.03.2025 |[BLAPL M SUNDAR GENERAL No-
2228/2024 18)
CMP— (Seat
212 116713/2025|01.03.2025 B R SENAPATT GENERAL No-
1296/2024 o)
MISC.
213 |16717/202501.03.2025 ["ACA- P K LENKA GENERAL APPEAL (Seat
569/2024 No-1)
SEC.
(Seat
WP (C) - WRIT ©
214 [16723/2025(01.03.2025 |,2/=)° 0 |D K MOHANTY GENERAL R ANCHT Tg)
3 (Seat
215 |16726/202501.03.2025 |[FDLAPL H K PANDA GENERAL No-
998/2025 o)
ABLAPIL- (Seat
216 [16729/2025(01.03.2025 .7 0 A MOHANTY GENERAL BATL-2 NoeT)
CRLMC- CRIMINAL |(Seat
217 [16733/202501.03.2025 |7 H K PANDA GENERAL rac Noee)
AHO- (Seat
218 [16737/202501.03.2025 g 1 g0, B K MOHANTY GENERAL Noce)
AHO- (Seat
219 [16743/202501.03.2025 o000 B K MOHANTY GENERAL M.J.C Neot)
(Seat
WP (C) - WRIT ©
220 |16747/2025(01.03.2025 75, °0° 0, | PARIDA GENERAL R ANCH-4 Tg)
CRLLP- (Seat
221 [16749/2025|01.03.2025 |,/ 0T M SATPATHY GENERAL BATL-1 Noce)
222 |16751/2025/01.03.2025 WP (C) - R SAHU GENERAL | | WRIT |(seat




23946/2023 BRANCH-1 |No-
49)
WP (C) - (Seat
223 116752/2025(01.03.2025 26306/2024 R SAHU GENERAL gg;
WRIT
(Seat
WP (C) - BRANCH ©
224 116755/20251(01.03.2025 1863/2015 R SAHU GENERAL (DIVISION TiS)
BENCH-2)
WRIT
(Seat
WP (C) - BRANCH ©
225 116772/20251(01.03.2025 24151/2023 N K ROUT GENERAL (DIVISION ng)
BENCH-2)
_ (Seat
226 |16776/202501.03.2025 |[FBLAPL H K DASH GENERAL No-
14941/2024
109)
SA- SECOND (Seat
227 |16780/2025|01.03.2025 [T o o5 D K BEHERA GENERAL APPEAL  [Nood)
ABLAPL- (Seat
228 [16781/2025(01.03.2025 (2" 00 M K SWAIN GENERAL Nod)
FAO- (Seat
229 116782/20251(01.03.2025 500/2024 G N SETHI GENERAL No-4)
CRLMC- (Seat
230 /16783/20251(01.03.2025 4758/2024 P K NAYAK GENERAL No-4)
WP (C) - (Seat
231 |16784/202501.03.2025 )0, ", [P K BARIK GENERAL Nocd)
WP (C) - (Seat
232 116785/2025(01.03.2025 3658/2025 B BEHERA GENERAL No-4)
(Seat
WP (C) - WRIT ©
233 116786/20251(01.03.2025 2763/2024 G C BARIK GENERAL BRANCH-3 gg)
WRIT (Seat
WP (C) - BRANCH ©
234 [16787/2025(01.03.2025  |Sc o) 0., [P K SWAIN GENERAL (DTVTSTON T87)
BENCH-1)
MISC.
235 |16788/202501.03.2025 | NACA- L D KABT GENERAL APPEAL (Seat
173/2021 No-4)
SEC.
TTA- CIVIL (Seat
236 116789/20251(01.03.2025 28/2024 P K SWAIN GENERAL REVISION No-4)
CONTC- (Seat
237 116790/20251(01.03.2025 6376/2024 P K SWAIN GENERAL No-4)
CRLA- CRIMINAL |(Seat
238 |16791/20251(01.03.2025 195/2005 M K MOHANTY GENERAL APPEAL No-7)
_ (Seat
239 |16792/202501.03.2025 |[SDLAPL P M SAHU GENERAL BATL-2  [No-
3380/2021 16)
(Seat
CRLMP- WRIT
240 [16793/202501.03.2025 |72 “ ' |K K MOHAPATRA  |GENERAL R ANCH-8 28;
0JC— (Seat
241 [16794/2025 (01.03.2025 |/ 57- 5000 1S K PRADHAN GENERAL No-

40)




CRLMA-

(Seat

242 [16796/2025(01.03.2025 72770 S S SAMANTRAY GENERAL No-
40)
(Seat
WP (C) - WRIT ©
243 [16797/2025(01.03.2025 |3 oc¢ 50, (S S SAMANTRAY GENERAL R ANCH- 2;)
(Seat
WP (C) - WRIT ©
244 116798/20251(01.03.2025 34285/2020 P M SAHOO GENERAL BRANCH-5 gg)
CRLMC- CRIMINAL |(Seat
245 [16799/2025(01.03.2025 |\ "0 |K K MOHAPATRA GENERAL rac Noee)
CRLMC- CRIMINAL |(Seat
246 116800/20251(01.03.2025 1346/2023 P M SAHOO GENERAL MISC No-2)
MISC.
247 116801/202501.03.2025 ["oA~ B C PANDA GENERAL APPEAL (Seat
10/2024 No-5)
SEC.
MISC.
248 |16802/202501.03.2025 |["SA” B C PANDA GENERAL APPEAL (Seat
11/2024 No-5)
SEC.
Order
RPFAM- Dtd. FIRST (Seat
249 [16804/2025(01.03.2025 | /g, 0, |P K MOHANTY GENERAL 2025-  |npPRAL Noeq)
02-25
BLAPL- (Seat
250 |16844/2025(01.03.2025 1369/2025 S MITRA GENERAL No-7)
WP (C) — (Seat
251 116871/2025(01.03.2025 6526/2007 M ROUT GENERAL No-7)
(Seat
WP (C) - WRIT ©
252 116872/2025(01.03.2025 18564/2021 M ROUT GENERAL BRANCH-3 TZ)
Order
(Seat
ABLAPIL- Dtd.
253 [16924/2025 (01.03.2025 /g >0 MANOJ KUMAR PANI [GENERAL 095 TZ;
02-28
Order
(Seat
ABLAPL- Dtd.
254 [16925/2025(01.03.2025 (17075, MANOJ KUMAR PANI [GENERAL 095 TZ;
02-25
oJc- giier (Seat
255 116926/2025(01.03.2025 9501/1999 G.PATRA GENERAL 1999- TZ;
12-01
oJc- giger (Seat
256 116927/2025(01.03.2025 8782/2001 G.PATRA GENERAL 2001 No-
08-14 14)

NIC




